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" P.AC. Reports :
tioned =t (9) above. [Placed in  Reports (Hindi and English versions) of the
Library. See No. LT-1362-02] Public Accounts Committee:—

(11) (i) A statoment of the Annual () Ninth Report of Metro Railway,
. Report (Hindi and English Caicutta —Procurement of So-
versions) of the National phisticated Signalling Equipment.
Cooperative Tobacco Grow-
ors' Federation Limited, - (i) Tenth Report on Export Proc-
Anand, forthe year 1990-91 essing Zones. g 8)’,
. alongwith Audited Accounts. —_—
() Acopyofthe Review (Hindi 1348hre. [ £-Lr A~ C(,u
- and English versions)by the
Govemnment on the working ELECTION TO COMMITTEE
of the National Cooperative )
Tobacco Grower's Federa- Estimates Commities ' QL{
tion Limited, Anand, for the
year 1990-91. [English)

(12) A statement (Hindi and English SHRI MANORANJAN BH*KTA /An-
versions)*showing reasons for  daman & Nicobar Islands): | beg to move the
delay in laying the papers men- following:—
tioned at (11) above. [Placed in
Lmi?puo. LT-1363-92) ‘Jhat the Members of this House

\ do proceed to elect in the manner

5% /du required by sub-rule (3) of Rule 254

1347 hrs. ‘vv VA read with sub-rule (1) of Rule 311 of
the Rules of Procedure and Con-

ESTIMATES COMMITTEE duct of Business in Lok Sabha, one

y — Member from among themselves
Hﬂhmmﬂnm-!—PveM\-’U 10 serve as a Member of the Com-

— mittee on Estimates for unexpired

[English] portion of theterm of the Committee
vico Shri Vijay N. Patil resigned

SHRI MANORANJAN BHAKTA (An- _ from the Committee.”

daman ¥ Nicobar Blands): | beg I present

the Fifth Report (Hindi and English versions)
of the Estimates Commiilttee on Ministry of
External Affairs — Consular Passport and
Visa Division and Minutes of the sittings of
the Committee relating thereto.

—_—

13.471/2 hra. |
PUBLIC ACCOUTNS COMMITTEE -
Ninth and Tenth Reports
[English]

SHRI ATAL BIHARI VAJPAYEE
(Lucknow): | beg 1o present the following

MR. SPEAKER: The question is:

“That the Members of this House
_ do proceed to elect in the manner
required by sub-rule (3) of Rule 254
~ read with sub-rule (1) of Rule 311 of
the Rules of Procedure and Con-

ductof Business in Lok Sabha, one

Member from among themsaelves
to serve as a Member of the Com-
mittee on Estimates for unexpired
portion of theterm of the Committee
vice Shri Vijay N. Patil resigned
from the Committee.”

The motion was adopted
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